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[Shri   Dayanand   Sahay] 

was established 10 years back with   the Sole 
purpose of giving credit      to      exporters to 

increase our export and giving credit to 
exporters on a minimum of 7 to 8 per cent of 
interest.     The Government provided  them 
capital of  Rs. 200 crores at 6 per cent and 6 1/2 
per cent, but what did  they do with the money? 
70 per cent of their total operation went in  
deflnancing. The balance they deposited with 
sundry investors, private     companies, private 
banks, and    with     some money they 
purchased Government bonds. Therefore,  the 
purpose for which      they were given this 
capital was defeated. They get the money at 6 
per cent interest and with that money they buy 
14 per   cent interest-bearing bonds and then 
they say they are making profits.   So, the 
purpose is defeated.      I just want to give     
you figures  of  31st  March,       1990.      
Then-total investment was Rs. 478 crores. Out 
of this, Rs. 277 crores went in re-nnanoe-ing, 
Rs. 121 crores they gave to the private parties 
as sundry investors and   Rs. 78 crores   they 
kept for doing this   export business.     So, my 
request, my submission, is that there should be 
a through probe into the working of this bank. 
The bank Chairman, who Is there for the last 8 
years should be removed immediately. If the  
management is not following      the charter of 
the bank, the bank should   be closed.      
Otherwise, it  is      becoming    a private  
money lender instead of a bank to  promote  the 
export of this country. This   is  my request  
and   submission. 

Pakistani  intern services intelligence     in-

tentions of sabotage in India 

 

 



281    Re. Special [12 AUGUST 1992] Mentions    282 
 

 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN); I have to 
inform hon. Members that the Prime Minister 
will make a statement in the Rajya Sabha 
today regarding enhancement of the pension 
of freedom fighters. The statement will be 
made at 5.30 p.m. 

Health Hazard to residents of Jaitwal Kalan 
and its sudrounding villages in Saagrur 
District of Punjab due to pollution 
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Difficulties being faced by people of Udaipur 
and BanSwara Districts of Rajasthan in 
getting passports issued to team. 


